
In the National Companv Law Tribunal, Jainur

Item No.228
CP No. 96/l'{D/2017

TA No. 4212Dfi

UI{DER SECTIOI\ 24I.242 OF COMPANIES ACT, 2A,3

In the matter of:

M/s Dinesh Kumar Jalan & Ors. .......Applicant/Petitioners

vs.

M/s Prestige City Developers Pvt. Ltd. .........r....... Respondent

Order delivered on 11.10.2019

CoTam: MS.INA MALHOTRA, HON,BLE JUDICIAL MEMBER
SH. RAGHU NAYYA& HON'BLE TECHNICAL MEMBER

For Petitioner (s) : Amol Vyas, Adv.

For Respondent(s) : Sandeep Taneja, Adv.

ORDER

List along with connected matter i.e. CP No. 397(NDy2017, TA No.

43l2}l8 on 2l.ll.2}lg.
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